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Oflice Order No.238/2024

ln partial rnoditlcation of H R Division Ollic,,' Ordcr No. 412 l0l-l datcd
I l. 10.102-1. regarding *rrrk allocation of HR Dir ision. fbllorving clrangcs :rrc made rvith
appror al ()t'thc c()mpetent authorit) :-

ilo xr99 : estt@ fssai.tov. in

l. All rnattcrs rclatc'd to
Ciroup',\'officcrs of
ITSSTU( FIQs ). Rcgional
Olllces and \FLs.

l. Transttr nrott!'r of all
(iroup-,\ cmployc,"'s of
FSSr\l(HQs). Rcgional
of tlces,NFLs

-1. LSI'( of all c'ntpkr-"-cr.'i

\l rtt.'rs rclatcd lrr

senioritl' of all CrouyA
cmplol-.ces

5. Budte tur.r mattcrs

6. Probation and
confirmation of all Croup

A Olficcrs of FSS;II

7. \lattcrs relatL'd to
contractutl employees

2. Proccssing ol ;\nnual
Pcrtbrnrancc,\ppraisal
Repon ol' all
officcrs oltlcials of
FSSAI

l. ( oordinltion *ith
portal scrvicc pror ider

l. \{att,.'rs relatcd
to GPRA

f. -lransf cr rnrttcr

I . All mxrtr'rs

r{' irll Group 'B'

]nr6 {r!?rl 1679 2323 011

Datcd:05-08.101-l

cstablishnrcnt l. \lrttcri r0l:tl
in rcspect 0 to rclired otl'rce )ttcd to Group-B

re!:ional otflccs. tlcl of Sectiou 90 o1 & C cnrpkryccs ot
olllecs. \l Ls. FSS act. I.SSAI IIQ

l. .\ll
r.l1:lttcrs

3. Nodal oflicer o
C'PC;I{A\IS.
Rajhhasha

-i. Librur' \latters

ntl 'C" cnrpkrl ccs
of FSS,U(HQ).
Itcgir-rnal
ofticcs NF Ls.

-1. Intcnrslrip . lrlcrrtin.clrrtl tr

regarding snloot ull cnrploy ec

I\1H,\ & FSS:\tIt'unctioning ol,\Pr\lt
channcls and its rr ork
flo$ lrs per thc c\tltlt

:lre
thc

policy- and illl\ oth ntittl cr\
mattcrs that
implementctl on
,\PAR portal.
timc.

Vigilance -1, Probrticrn and
C'ontlnlr.rtion Lrt

ll Group B and C

6

7. \lattcrs rclat Employ ccs

o\c to scniority of all l-ss.\l
roup B&C

mattcrs rcltted to
-,\ll adnrinistrativc

cmploy cc: 5. CPIO tbr group
tsandC

irrr ccs of

Sh. lt. K. 0 jh:r..loint Dirrctor (Hl{-ll t nit)Sh. \lukesh Kumar.
Joint Dircctor (HR-l
L nit)

sh.
Chandcrshekhar
Ro1'.,\ssistant

Dircctor

!ls. r\nanya Pandcl'.
\'[ anlucr

Sh. Ivladan \lolran
Khantrval. Dc'put1'

Director

Sh. \lanish Kuurar
tshaskar. Deputl Director

8. (iricr ancc and



I

8. Matters rclatcd to Frxrd
Authorit;-

t). Organization structure
and Creation of posts

10. Amendments lo
Regulations pertaining to
HR

I I . Vc'rillcation of caste.
Charactcr and antecedcnts

12. Group Insurancc.
Lclsc acconrmodation and
mcdie al policl for all
rcuu lar emplorees.

Decmed Dcputation
nrplolces rrvith Sh

il Llril\ Pratap.
Assistant).

-5. CPIO tbr group B
and C emplovecs o
ROvlFLs (as pe
Oltlce order No.
l-r.t,1024)

6. (irier ance and court
cases of abo\ e rnatters

7. \I iscellaneous nature
of policy- related ri.orks
allotted to Hl{-ll

Dirit.,,\ssistanr
l. Sh. Sunil.,\ssistant

court cascs ()

abo\ e m tlcrs

L Sh. Brajcsh
Kumar. n ssistalrt
2. Sh. Decpanshu.
Assistant
3. Sh. Sagar
Suami. Assistant

FSSAT HQs (as

pcr 0flice order
No. l-l-l l0l-l)

6. Cricr ance and

court cascs of
atlo\.e matters

t. sh. Nikhil
Sltukla. .\ssistant

13. .\ll nratlers related to
Foreign I)epuurtion

lJ. C l'lo tirr Estt. [.nit I

15. Nodal otllcer tir r
pal liamcnt questions ol
Estt- Unit I & Il, Itozgar
\tcla. EHR\lS
lnrpl cnrcntation. ;\l-B;\S
\lonitoring

I 6. Nlission Rccruitmcnt.
tnattcrs relatcd to
cor)rdinati0n pertaining
o HIt Division. rcF'li!'s k)

Audit C)bserr ationr
pcrtaining to HR ctc

I 7. Grievancc and coutt
cirsss (}f ilbo\ c [nalt!'r..
l. Sh. Jirng l3ahadu l, Sh. \'ivck Kumar
Shurma. Assistant.
2. Sh. -,\man Pathak.
Assistiurt
3. Sh. Gaurav Pratap.
Assislanl
,1. Sh. Roopam Upadhy*y.
Assistant

.sh \ ILrk rrl

Kunlilr. r\ssistilnl
-i. \l:. \'l isha li
\lanli. I)F(')

5. Sh.
.,\ssistitnt
6. sh.
Assistant

Rizrvan Khan

Vikas Singh.



7. Sh. \arcndm Thakrc-
DEO
8. Sh. TarLrn Kunrar. DEO

l. Furtlrer. all the matters rclatecl to lnternirl Complaint Committc'e (lCC] to be looked
after by \'{s. Sonal. Administrati\ e Olficer alon-u with Sh. Gaurav Pratap. i\ssistant and

routed through JD ( HR- I ).

3 Link Offic.'r arrangenlent of HR Dir ision as pcr the order No. 126'102.1 dated
lq.()7.101-1. reproduccd bclos : -

\tr
S \amc of Otllccr l't Link 1,,,1 L ink

I Shri \hnish Kunrar Bhaskar.
DD. HR I

Shri i\ ladan llohan
Khantwal. DD

Shri Chandcrshekhar
Rol. ,\D

l Shri Nladan \lohan
Khannval. DD. \'ig HR It

\'ls Anany'l Pandel'.
Manager

Shri \lanish Kurnar
Bhaskar. DD

-) \[s '\nanr a Panclcr -

\ l*nus,-'f HII- Il
Shri Chandcrshekhar Roy.
AD

Shli \ladan \lohan
Khant* al. DD

l Shri Chandershekhar Ro,v.
AD. HIl.Ii

lls ,,\nanva l'ancler -

\lanrqcr
Shri \lanish Kumar
Bhaskar. DD

( Anunl'a l'andey)
\'lanagcr (HR)

To:

1. Office of CEO I'SSAI
2. Oir ED .,\dvisor, FSSAI. HQ
3. Olo all Dirccto(s), FSSA l. HQ
4. i\ll Dircctor(s) Rcgional OlUces/NFLs
5. .\ll conccrned
6. I'l'Division u,.r.t. upload on E-otIcc dashbotrd


